MOST URGENT

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF POWER)
DELHI SECRETARIAT 8" LEVEL, B-WING,
[.P.ESTATE NEW DELHI - 110002

No.F.14(64)/ Power/VS/2022/ § 77~ Dated; 2% 522022

To

The Dy. Secretary (Legislation),
Question Branch,

Delhi Vidhan Sabha,

Old Secretariat

Delhi — 110054

Sub: Starred Question No.59

Sir,

Please find enclosed copy of reply of the Starred Question No.59 for
29.03.2022 (100 Copies each along with a data in PDF File Format in pen drive)
for your kind information and further necessary action at your end please.

Yours faithfully,

Encl. As above @—a/fl') '3)94;2%

(R.S.Samria)
Dy. Director (Power)
Copy to:- Govt. o of Delhi.
|. The Director, Directorate of Information and Publicity Depattment, Delhi |
Vidhan Sabha, Old Secretariat, Delhi - 110054 (150 Copies)
2. The OSD to Minister of Power, GNCTD
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GOVERNMENT OF NCT OF DELHI
DEPARTMENT OF URBAN DEVELOPMENT
(UNAUTHORISED COLONIES CELL)
10™ LEVEL, ‘¢’ WING, DELHI SECRETARIAT,
NEW DELHI-110002

NoRB27IUCIUDIZ012 o9 /617 Datea: 2@-9-|¥

CD NO. 021402124

ORDER

Subject: Policy on shifting of HT/LT Lines in Unauthorised Colonies: Cabinet
Decision No.2604 dated 31.07.2018, reg.

Pursuant to the Cabinet Decision No.2604 dated 31.07.2018, thévmodalities for processing the
proposal of shifting of HT/LT lines would, henceforth, be governed as follows:-

1. The proposal for shifting of HT (11KV, 33KV &B6KV)/LT400V lines in un-authorised colonies will
be funded by Urban Development Department under the plan scheme “Provision of Essential
Services in Un-authorised Colonies.”

2. The projects of shifting of HT/LT lines will be considered in all the un-authorised colonies in terms
of the Development Guidelines/orders as are applicable and issued from time to time.

3. The Hon'ble MLAs will send specific proposal to Power Department. The Power Department will
obtain technical feasibility report along with the estimates from DISCOM concerned and make
their recommendations to the UD Department.

4. The UD Department will release funds to Power Department for execution of the scheme/Project
as per their recommendations. :

Deihi

(ANIL KUMAR)
Deputy Secretar(y (Uc)
F.No. 627/UC/UD/2012/ CD No. - 021402124/ Dated: & %‘—C, —agzo %
Copy to:- /éo? -—/6(7
1. AllMLA’s 2
2. Pr. Secretary to Lt. Governor , M s
' Ssta\zors

Secanned hv (CamSecanner
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Secretary to Speaker, Delhi Legislative Assembly.
Pr. Secretary, Power Department

Pr. Secretary,Finance Department

Pr. Secretary, Planning Department

Pr. Secretary to Hon'ble Chief Minister
Secretaries to Al Ministers

OSD to Chief Secretary

(ANIL M)

Deputy Secretary (UC)

Secanned hv CamSecanner



